IN THE CENTRAL APMINISTRATIVE TRIBUNAL
MUMBAL BENCH, MUMBAIL.,

contempt Petition No,50/99
In -

original application NO.638/23

/

Friday the 7th Day of January, 2000.

Coram : Hon'ble shri BeN. Bahadur, Member (a).
Hon'ble shri s.L. Jain, Member (J).

shri M,T. Kanoje & 10 Others | «s Petitioners,

Petitioners by shri Y;R. singh, Advocate,

Vse

1. Rranjit Khanna,
The Commandant Embarkation,
Headquarters Docks Branch,
179 P. D'Mello Road, 4 .
Bombay e .+ Respondents.,

Respondents by shri R.K. shetty, Counsel,

TRIBUNAL'S ORDER

- -

The Learned Counsel for the'petitioners shri Y.R.
singh appears before us in this Contempt Petition; we have
heard him. We are not convinced that any Contempt has taken
place in the matter, $ince, as fairly admitted by Learned
counsel, there is no action taken to £ill up the vacancy by
appointing any other person, EveE?EBF fact that the vacancies
are not filled up is correctcgaﬂ'c&ﬁﬁag—;mount Eb contempt and
hence the Contempt Petition falls and hereby dismissed with

no order as to costse
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